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MI~I~IRY OF COMMUNICATIONS AND iNFORMATION TECHNOLOGY

(Department of Information Technology)

N011FrCA TION

N~w Delhi, the 8th September. 2009

G.S.R 647(E).-Ju exer,js~ ofth.:: powers c<mferred by clause (1)of sub-section (2) of Section 87 of the Information
Technology Act, 2000 and In supersession oftlle Department ofTnformation Technology, Office of Controller ofCertifying
Authorities (Group 'A' Posts) Recruitment Rules, 2003, except as respects things done or omitted to be done before such
supersession. the Central Government hereby makes the following rules regulating the method of recruitment to the
Gazetted and Non-Gazetted posts m the Office of Controller of Certifying Authorities, a statuto!) body under the
administrative control ofthc Depmtment ofInformation Technology. Ministry of Communications and Information Tech-
nology. namely ;- .

I. Short title and commencement.--(l) These rules may be called the Department oflnfonnatlOn Technology,
Mimstry ofCoJl1munic.Jlions and Information Technology, Controller of Certifying Authorities, Gazetted and Non-Gazetted
posts Recruilment Rules, 2009.

(2) They shall come into force on the datc of their publication in the Official Gazette.

2. Application.-- These mles shall apply to the posts specified in column (I) of the Schedule <innex:,,1 to thr~<:-
rules.

3.. '1umber of pus!)", classification ~,"d sralc of pay.-The number of posts. their classific.1tioll and .hc ~cait: of
pay anac.h"d thereto sh~1Ibe as specitii.'d in column~ :2 to 4 of the said Schedule.

4. Method "f re •..ruit:ncnt • .!~e hmil and otbu qualiflc30om. ctl',- The method of recruitment l(1 tht:".):;id ruts.
_ age limit, qualificallol,s JL~ t'.Ih;r O",3t., r~ V!f1!lCCt"O [h;;re\~Itb shall be as specified in columns 5 to 14 (\: ttlt ••forcsdid

Schedule.

5. Disqualification.-J\o person.

(a) who bas entered intu or contracted a marriage with a person having a spouse living, or

(b) who, having a spouse living. has entered into or c.ontracted a marriage with any person, shali be cligible
for appointment to any of the said posts;

Provided that the Central Govemmcnt may, if satisfied Ihat such marriage is pennissible under personal law
applicable to such person dHJ the otli\.r parry to the marriage and that there are other grounds for so doing, exempt any
person from the operation of this rule.

6. Power tfJ reldx.-Where the Cenl1al Govemment is ofthc opinion that it is necessary ur c.>:pedicntso to do,
it may. b; order and for rea"me; to be n.:corded in writing. relax any oflhe provisions oflhese rules with fC\PCl"lIC' al1Y c!ass
or calegor) or persons.

7. Saving.-N',hlJ1g in thes\.. rules shall attect reservation, relaxation (Jf age limit and nthcr ClJncee~..
required to be provided for the Scheduled Caste:., Scheduled Tribes Other Backward Cl?~5eS, Ex-servici.'men and 0t~'.
special categories of persons JTI accordanc;: with the orders Issued by the Central Governm,nt frvm lime to time in ;
regard
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SCHEDULE

'--';:1Il1C ~;fPost---TN~~~G-~-~~)-r-I'TG'Sllll:at~Z;n----l Scale of pay I Whether

I post ; I Selection

: , post or nOT!-

i I I I I "Iect;on I"'"I

~I I 2rT~uty l *1(2009)
...controller ! *Subjectto

(Technology) I variationdependent on

I ] workload

In case of recruitment by pr,omotion or deputation or absorption, grades from which
promotion or deputation or absorption is to be made

12

'Deputation: Officers of the Central Government or State Governments or Public Sector
Undertakings -

(A) (i) holding analogous post on regular basis in the parent cadre or Department; or
(ii) with two years regular service in the grade rendered after appointment thereto on a

regular basis in the Pay Band (PB-4) of Rs.37400-67000 with Grade Pay of Rs.8900
or equivalent in the parent cadre or Department; and

(B) (i)* possessing Bachelor's de!:,Yfeein Engineering or Technology from a recognized

University with fifteen years experien~e in the field oflnformation rechnology; or
(ii) master's Degree in Engineering or Technology from a recognized University with

twelve years experience in the field of Information Technology; or
(iii) masters Degree in Science or Computer Applications, 'B' level Department of

Electronics Accreditation COlU'SC (DOEACC) or equivalent with !welve years
experience in the field of Infonnation Technology; or

_m~ ]

Age limit for Education and
Jm:l·t recruits other

qua IIficallons
required for
direct recruits
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Not applilcable

7

Not applicable

f Whether benefit ofadded years of
service. admlsslhle
under ru Ie JO of the
Central Civil

Services (Pension)
Rules. 1972

6

Not applicable

5

Not

applicable

4

PB-4
Rs.37400·
67000 with

Grade Pay of
Rs. I0000

3

Equivalent to

Group' A' post in
, Central

Government

Methods of

recruitment,

whether by direct
recruitment or by
promotion or by
deputation or

absorption and
percentage of
vacancies to be

filled by various
methods

11

By deputation or
transfer

(absorption) \ .

I
I

Period of

probation
If any

10

Not

, applicable

9

Not applicable

Whether age and
educational

quah fications
prescribed for
direct recruits

will apply in th~
case of

promotees
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I (iv) Ph.D In SCience or Engmeering with ten years experience in the field of Information
Technology: and

.(C) minimum two years experi~nce in the field ofInformation Technology related areas .•.•

* The ahove degrees are desirable in the following disciplines:
Computer Engineering, Electronics and Communication Engmeering. Electrical Engineering,
EJectror1ll:s Engineering, Computer Science, Physical ami MathcI11a1ieal Sciences and such
other related disciplines .
•.•. The rekvant experience in Information Tedmology related areas meanS speetfically the

design, development, implementatIon and/or policy formulallon of systems 111one or more of
the following areas:
- E-commcrcc solutions

• Security in E -commerce Applications incorporating network security, secure-web
services. client browser interface, etc .

• Knowledge of public key cryptography including authentication through digital signatures
- Knowledge of networking and internet technologies including knowledge of International

Telecommunication Union (ITU) standards
Transfer: Under the provision transfer, the officer who will come may be permanently
absorbed in the post/grade after recommendation by the duly constituted Selection
Committee. Such a transfer is effected only in the case of officers from the Central/State
Governments. -

'Note I: Period of deputation including period of deputation in another ex-cadre post held
immediately preceding this appointment in the same or other Organization or Department of
the Central Government shall ordinarily not exceed five years.
Note 2: The maximum age limit for appointment on deputation shall be not exceeding fifty

six years as on the closing date of receipt of applications.
For Ex-serviceman:

The armed forces personnel due to retire or who are to be transferred to reserve within a

period of one year and having the requisite qualifications and experiences can also be
considered for appointment of such persons.
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If a Departmental Promotion Committee exists, what is its composition Circumstances in which Union Public Service

Commission is to be consulted in making recruitment13

,
14

The D.cpartmental Promotion Committee consisting of:

Not applicable

i)

Secretary - Chainnan

Department of Information Technology ii)
Controller of Ccrti fying Authorities - Member

ii i)

An officer of the level of Additional - Member

Secretary to the Government of India
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I 234567_.
Not'pp]'"hk rN"

(2)Deputy
'" 1(2009)Equivalent toPA-4Not applicableNot applicable

Controller
"'Subject toGroup' A . post inRs.37400-

(Finance and

variationCentra I67000 with

Legal)

dependent onGovernmentGrade Pay of
Iworkload

Rs. 10000
1\-- ..-----

t appllcahle

__ J

®

!'.).V

9

Not applicable

10

Not

applicable

11----
By deputation!
transfer (absorption)

12

Deputation: Officers of the Central Government or State Governments or Public

Sector Undertaklllgs

(A)(i)holding analogous post on regular basis in the parent cadre or Department; or
(ii) with two years regular service in the grade rendered after appointment

thereto on a regular baSIS in the Pay Band (PB-4) of Rs.3.7400-67000 with
Grade Pay of Rs.8900 or equivalent in the parent cadre or Department; and

(I3) (i)Essential Qualifications: Possessing Bachelor's degree in any discipline from
a recobrnized University and Chartered Accountancy or Institute of Cost and
Works Accountancy or Company Secretary or Master of Business
Administration/Public Administration or Master of Commercc' or Post

Graduate Diploma in any discipline with Diploma in Financial
Management.

(ii) Desirable Qualification: LL8 or Post Graduate Diploma in Cyber Laws
from a recognized Umversity, and

(C) (i) possessing fifteen years experience in legal practice experience in the field
of financial matters with emphasis on legal matters; and

(ii) including experience of minimum two years in the field of Finance 'such as

business management, trade, industry, banking or experience in the tield of
academics in the areas of business management, trade, industry, banking
and legal matters such as ~-governance, networking, intellectual property
rights, cyber laws, e-commerce or expenence in the field of academics in
the areas or e-governance, networking, II1tellectual property rights, cyber
laws, e-commerce.

Transfer: Under the provision transfer, the oftjccr who will come may be
pennanf'ntly absorbed in the post/grade after recommendation by the duly

constituted Selection Committee .. Such a transfer is effected only in the case of I

officers from the Central or State Governments. INote I: Period of deputation mcludmg period of deputatIOn In another ex-cadre
post held immediately precedmg this appointment in the same or other
Orgamzation or Department of the Central Government shall ordmarily not exeeed
fi ve years.
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Note 2:. The rna'ul11um age limit for apprJllltmcnt on deputallon shall he .1Ot I

exccedmg Ii f Iy "IX ~:l'3rSas on the do.,lI1g d.lte of rccelpt of appllc.Jt lOll"; ~
For }..\ ''''11\ IC"I11.;I1

1 he: MIlWd fOlces prfsonnel JUl ll) Il'II!\. {'r '" ~,() Jll to be Iran •.•krred to n:S\:1 VL I

"'Ilhlll d period (?f .Jilt Yl."ar and II< \ ,LI II" fl'lll'l ,Itl." QllHllflllltH.n dnd l' p\."nellcc~ I\..11\als,) he consl(!.~rcd ftH ;Jppotn~nu)tlO "Ilch pn .Olb _

-- I
. _ 13 14

The Dep<lrtmental PromotIOn Committee cOllsisting of: Not appltcablc

I) Secretary
Dep<lrtmcnt of Information Technology

ii) Controller of Certifying Authorities
IIi) AddltJonal Secretary, Ministry of Law

- Chainnan

- Member
- Member

~- -_._-
(J)li'pufy

I ('ontrolkr
I (Invest1gatlon)

L _

2 345 67- I'B~--~ot
-- -

* 1(20W)) Eqtllvalcnt to Not applicahleNot

*Su~ject 10

Group 'r\' posllnRs.37400-
I applicahle applicable

vanatlon

Central67000 withI

ldependenlon

Governmenl
Grade Pay of I

workload
Rs.IOOO_O __ LI-- _8 --1

Not applt.:ablc

___ I
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9

Not applicable

10

Not

applicable

11

By deputation or
transfer (absorption)

12

Deputation: Officers of the Central Government or State Governments or Public
Sector Undertakings:-
(A) (i) holding analogous post on regular basis in the parent cadrt: or

Department; or
(ii) with two years regular service in the grade rendered after appointment

thereto on a regular basis in the Pay Band (PB-4) of Rs.37400-67000
with Grade Pay of Rs.8900 or equivalent in the parent cadre or
Department; and

(B) Essential Qualification: Possessing Bachelor's degree in any discipline from a
recognized University. knowledge of Computers and programmes,
networking and working on Internet and L.L.B. or Post Graduate Diploma
in Cyber Laws and other related Laws .

(C) (i) possessing experience of fifteen years in Personnel, Administration,
Investigation, Vigilance and

(ii) Including minimum two years experience of Investigation of Cyber
cnmes.

Transfer: Under the provision transfer, the officer who will come may be
permanently absorbed in the post or brrade after recommendation by the duly
constituted Selection Committee. Such a transfer is effected only in the case of
officers from the Central or State Governments.

Note I: Period of deputation including period of deputation in another ex-cadre
post held immediately preceding this appointment in the same or other
Organization or Department of the Central Government shall ordinarily not
exceed five years.

Note 2: The maximum age limit for appointment on deputation shall be not
exceeding fifty six years as on the closing date of receipt of applications.
For Ex-serviceman:

The armed forces personnel due to retire or who are to be transferred to reserve

within a period of one year and having the requisite qualifications and
experienccs can also be considered for appointment of such persons.
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The Departmental Promotion COlllmittee consisting of:
i) Secretary - ChaIrman

Department of Information Technology
:1) Controller of Certifying AuthoritIes
IiI) An officer of the level of Additional

Secretary to' the Government of India
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I Controlkr *SUbJl'Cl to

I'.(l1:chnnlogy) \',1I"I3tlon

dependl'nton
\\ !Irk load

_ .._- ---

4 5 678--- ----
, PH-4 NolNot applicableNotNot apphcahle

Isl 111

Rs.J 7400-appllcahk applicable
67000 with Grade PilY ofRs.8900
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Not

appllcabk
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Equl\'alcnt Il
Group .". pI
Centra I
GovcrTllllcnt

II
ny deputalllHl or
lranskr

(ahsorption)

- ---------------
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Dl'!Hltatlon: Officers of the Central Governmenl or Stall' (iovnnml'nls or Public SCCI'Jr

Undertakings -

(A)(i) holdIng analogous post on rcgular basis in the parenl cadre or Department; or
(ii) with two years regular service in the grade rendered after appoIntment thcrdO

on a regular basis in the Pay Band (PB-4) of Rs.37400-67000 with Grade Pay of
Rs.8700 or equivalent in the parent cadre or Department; and

(B)Essential Qualification:(i)* Possessmg Bachelor's degree in Engineering or

Technology with thirteen years experience' in the fidd of lnfonnation Technology; or
(ii) Mastl'r's Degree in Engineering or Technology with ten years experience in the

field of Infonnation Technology; or
(iii) Masters Degrec in Science or Computer Applications or 'B' level Department of

Electronics Accreditation Course (DOEACC') or equivalent with thirteen years
experience in the field of Information Technology; or

(iv) Ph.D in Science or Engineering \'lith eight years experience in the field of
lnfonnation Technology; and

J (C) minimum two years experience in the field of Information Technology related
areas. * *
* The above degrees are desirable in the following disciplines:
Computer Engineering. Electronics and Communication Engineering, Electrical
Engineering, Electronics Engineering. Computer Science, Physical and Mathematical

Sciences and such other related disciplines.

** The relevant experience in Infonnation Technology re]atcd areas means specifically
the desi!,.'11.development. Implementation and/or policy fomllllation of systems 10 one
or more of the following areas: '

E-comm~rcc solutions
Security in E-commerce Applications incorporating network security, secure­
web services, client browser interface, etc.

Knowledge of public key cryptography including authentication through digital
signatures
Knowledge of networking and Internet tcchnologies including knowledge of
International Telecommul1Jcation Union (ITU) standards
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r -- -13-- -- 14 1r-'-h; Departmental Pmmol>o-';-Comnulle< eo""stmg nl, Not applicablei I) Controller of( 'c:rtl fYlIlg Authorltles/
I Additional Secretary. Department of
I fnfonnatlon TechnologyI •

III) I )1I~CtOl Gennal (Indian Computer. 1',nh.:rgcnC) Response Team) or EqUIvalent

I iil) An officer of the level of Joint Secretary

i to the Govcllllllcnt of Imba or Equivaknt

L from Dcpartment of InformatIOnTechnology/Other Ministry, Departm~~t _ -00
~-i

I-­
II
i
i

----- - 1~'al~Sft:~'Under the provisiol1 transfer. the officer who ",ill come may be permanentlyabsorhed In- tht' post/gradc after n.:commendarlOn hy the duly constituted SelectIon

I Cnm1l11t1ee. Such a tn.1l1sfcr IS efli:cted only IJ1 the case of offIcers from the, ('cntraIiState (io\'crnmcnts. ,
Noh I. Penod of deputallon meludmg period of deputation 111another ex-cadre PQst

held Irl1ll1cdiately preceding thl appomtment 111 the same or other Orgc.tl1lzation'or

Department of the Central Government shall ordinarIly not exeeed five years.

t Note 2 I he n1<lXlmU!1l age Ilmil fur appomtment on rkputatlon shall not be exceedmg

, !!fty ~I.\ years as on the closlllg date of rt'celpt of applIcatIOns.
. I 1'01 I',x -serViceman,~l I The armed forcl.:s personnel due to retIre or who are to be transferred 10 reserve within

a pl.'flod of am: year and ha\ in!; the requIsite qualdications and experiences can also be

______ lconsllkrcd for appomtment of sllch ~~ons. I
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I----
(5 )Assislanl

I Conlrollcr(I'manee and

I' egal)
L_

2---
*1 (2009)
*SubJcct to
variation

dependent on

workload 1

J

Equivalent to
lJroup .A' post In
Ctntlal
Covcrnrl1l:nt

®

___ 4_=1' 5 6 _7_ 8,' .

PB-4 INot :lpplicable Not applicable Not applicable Not applicable I~

Rs.37400· 1'•....
67000 \\llh J T

(irad, 1"1\ 01 J I ~J{, HtlUO ~- - - - - ~

] II
I 11\ ./'1"11"11111 \)1

lr In~In
(alt~Ulpllul\)

f lj r I ()Ntll "pplll"lhh I Nllt Jl'pll,.lhl.

!
1_-

I fJJ)l pUlatlol1. ()I tin', ..•oj thl ( 1:1111,11 (,(lVnnnwllt or ~tatc (jove-rnl)jcnt •.•or Public

I ~l'l tor ( Indertakmgs(" )(1) hold1l1g analogous post 011 regular ()'ISIS III the palcnt cadre 01 Departmellt. or
I (II) with two years regular sen ICt 10 thi.. grade rendercd after appomtmcnt thel do
I on a regular basIs In the Pay Band (PB-4) of Rs 37400-67000 with (lradc Pay

of Ib.S700 or equivalent in the parent cadre or Department; and
(B) (I )bscntlal Qualtficaltons: Possessing Bachelor's deb'Tee in any dlSClphllL: from a

recognized lJni\erslty and Chartered Accountancy or Institute of Cost and Works
;\cculIlltancy or Company Secretary or Master of Rusmess Administration/Public
Admll1istratlOn or Master of Commcrce or Post Graduate Diploma in any dIscipline.

with DIploma In FlIlancial Management. I
(il) Desirable ()uaJilicatlon: 1..1.13or Post Graduate DIploma in Cyber Laws from a i
recogmzed U!1lverslty. and I

(C) (I) possess111g tlllfte~11 years experience in legal practice ami experience in the
field of financial matters with emphasis on legal matters; and

(11) mml\l1Um t\VO years expenence in the field of F1I1ance such as husmess
management, trade. industry. bankmg or expcnence III the field of academics
in the areas of business management. trade, industry. bankmg and experience

in Legal matters such as e-govemance. networkmg, intellectual property
nghts. cyber laws. e-commercc or expenence in the field of academics m the
areas of e-govcmance. networking. intellectual property fights, cyber laws,
e-commerce.

Transfer: Under the provision. transfer, the officer who will come may be
permanently absorbed in the post/grade after recommendation by the duly
constJluted Selection Committee. Such a transfer is effected only in the case of
officers from the Central/State Governments.

Note]' P(·Ytod of deputation including period of deputation in another ex-cadre post

! held Immed!a!ely preceding this appointment in the same or other Organization or

I Dt:r .••rnnellt of the Central Government shall ordinarily.not exceed five years .. '~otc 2: rhe r laXlmum age Itmit for appomtment on deputation sha1l be notI
I I exceeding hit) ~i~:~ears as on the closing date of receipt of applications.
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For Ex-serviceman:

Tht: anned forces personnel due to retire or who are to be transferred to reserve

within a period of one year and having the requisite qualifications and experlcnces
can also be considered for appointment of such persons .

~

. Chairman

- Member
. Member

13

The Departmental Promotion (omrmltee conslstmg of:

i) ControlJcr of Certifying AuthontIes!
Additional Secretary. Department of

Infonnation Technology
jI) Director General (Indian Computer

Emergency Response Team) or EqUivalent
iii) An officer of the level of JOint Secretary

to the Govemment of India or bquivalent
from Department of Information

Technology/Other M inistry/Department

---------~- 14

. Not applicable
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- ---
1009 ) Not applicableNot a

oJect to
Group' A' pOSI 111 Rs.37400-

I
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Central 67000 \"Ith
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9

Not applicable

10

Not applicable

.--- 11

By deputallon or
transfcr

(ahsorptl'lf1)

12

Deputatioll Ofliccrs of Ihe ('cntral (;overnmenl or State Governments or Public

SCI.:lor I Jndcna\..lI1gs

(A)( I) holJlI1g analogous post on regular basis 111the pm rnt cadre or Dl:[Jartlllcnt: or
(II) with two vears n:guLII c.1·rVIL'CIII thc grade Icndelt'd alter apponttrncnt thereto

1 on a n:!.wlar basis 111 the I'ay Band (I'B-4) of ){s. '7400-() 7000 wllh (lradt' Pav
I ..•. , . ..'

I of Rs)\700 or eqUlvakntlll 11Kp:nelll cadre (JI Ikpartmenl; andI (Inti) l:ssclltlal QualificatIons. I'OSShSlIIg Hachl'ior's dcgn.'l.' 111any dlsnpllllt 110m a

I n:cogmzed Unin:rslty. knO\vledgt, of Computers and programme", networking
I and \\'orkrng of Internet and L.L.B. or Post Graduate Diploma rn Cyner Laws
I from a recognized Uniwrslty and related Laws.

I (C) (I) possessing e:,perience of thlrt£en years 10 Personnel. Adml!1lstration.·Investlgatlon. V IgJ!ancl' and-
. (II) expenence ofminimunlt\Vo years in the investigatIon of cyber crimes.

'} ransfer: Under the proviSIOn transfer, the officer who will come may be
permanently absorbed in the post/grade after. recommendation by the duly
constituted Selection Committee. Such a transfer is effected only in the case of
officers from the Centr31/Swte Governments.

NOlI? 1. Period of deputation indudll1g period of deputation in another ex-cadre post

[' held immediately preceding thiS appointment in the same or other Organization orDepartment of the Centra1 Govemment shall ordinarily not exceed 1'1\'1: years.

I Note 2: The maximum age limit f~)r appointment on deputatIon shall be not
exceeding fifty six years as on the closing date of receipt of applications. i

For Ex-serviceman: IThe armed forces personnel due to rctlre or who are to be transferred to reserve

within a period of one year and ha\ Ing the requisite qualilications and experiences Ican also be considered for appomllnent of such persons .. ---1
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13 14

The Departmental Promotion Committee consisting of:
Not Applicable

i)

Controller of Certifying Authorities/
Additional Secretary, Departmentof Information Technology

- Chairman

ii)

Director General (Indian Computer
Emergency Response Team) or Equivalent

- Member

iii) An Officer of the level of Joint
Secretary to the Govt. of India orEquivalent from Department of Informationof Technology/Other Ministry/Department

- Member

Name of the No. of PostsClassificationPay band and gradeWhether Selection post or non-Age limit for direct recruits
Post

payor pay scaleselection post
1

23 4 5 6
(7) Director (Finance

Please refer at page 22 to 24
and Administration) Education

andother qualificationsWhetherageandeducationalPeriod of probation,Method of recruitment, whether by direct
required for direct recruits

qualificationsprescribedfordirectif any recruitmentorbypromotionorby
recruits

willapplyinthecaseof deputation or absorption and percentage of
promotes

vacancies to be filled by various methods
7

8910

In case of recruitment by promotion or deputation or absorption, grades from which promotion or deputation or absorption is to be made 11If a Departmental Promotion Committee exists, what is its composition
Circumstances in which Union Public Service

Commission is to be consulted in making recruitment12
13
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Experience: ThrcL' years fur canlhiatL's holdll1g Ductoratl', rivc YCaiS for candidates

holding MastL'r's Dcgree and L:lght years for t'andldatc:'> holding Bachelor's Degree

1\\'llh expericnce In the ridd or Infonnation "IL,,'hl1l,log) rdated all:as. spL'ci licall) in

I ,"Sign, developmcnt. Il1lpkmcmatlon or pullcy !oIll1ulatlon of systL'ms In unc or
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Desirable Qualification: ~l~hkl'S Ikgn:L' III SCll'nl'" ,)1' lechnology: or Ph,D from a

recognized univt.'rs1ty,
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clo"lng dall' prest'rthL'd for thost: In Assam.

i\1eghalaya. Ar\lna~hall'radesh, 1\1170ral11,

Marllpur, Nagaland. rnpura, Sikkim, Ladhak
DI viSion of Jammu and K:iS!1Il1lr State, Lahaul

and Spitl DistrICt and I'angi Sub-Division of

Champa District of If 11113ehal Pradesh, thc Union

J' telTitory of Andamal1 and Nlcobar Islands or the______ {Inion ten-j~f Lakshadweep), I
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(i) Bachelor's degrec In Lngl!ll'\:ring or Tl'chnology from a reeognl/ed University Not Appllcabk, One Year for By deputatlOnl absorptIon

with atleast 60 p<'fcentage mmks In aggregate: or dm:ct recruits, 'failing which by direct(ii) M.Se. in Physics or Applied Physic,; ()I LkellOl1ll':- or Applied Fkctronlc~ or recrullment,

Radio Physics and Electronics lIr allY (Jther related spn:dl~atlon and or

discipline atleast ()Q percentage marks III <Jggrq;atc: or

(iii) MCA with atlcast 60 j)nl'entagc marks III aggregate,
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r- --- 12 ---- 1:__ 13Deputation :Officcrs of the Central Government or Statc Government or public The Departmental Promotion CommItteesector undertaking or autonomous bodies,- consisting of:-

Knowledge of public key cryptography Including authentication through digital
signatures

Knowledge of l1t'tworkll1g and intcmet technologies including knowledge of
International Telecommunication Union (ITU) standards.

Note: Whoever does not have the \\'orking knowledge of Hindi. he or she is required

to ac'guire the samc during his or her prohatil~ period of one year.

(a) Ii) holding analogous post on regular basIs 111 thc parent cadre or
department; or

(Ii) with five years service in the h'Tude rendered after appointment

thereto on regular basis in the Pay Band (PB-3) of Rs.15600-
39100 + Rs.6600 Grade Payor eqUIvalent; and

(b) possessing qualifIcations and experience prescribed for direct rccnntment
under column 8.

Note I: Period of deputation including penod of deputation 111another ex-cadre
post held Immediately preceding this appointment 111 the same or other
orgal1lsatlOn or department of the Central (iovcrnment shall ordinarily not
exceed five years.

I Note 2: The maximum age limit for appo1l1tment on deputation shall not be
exceeo1l1g fifty six years as on the closing date of recclpt of applications.

For Ex-Serviceman:

The armed forces personnel due to retire or who are 10 be transferred 10 reserve

within a period of one year and havlI1g the rcqlll~lte qualiticatlOl1s and

experiences can also be conSIdered for appointl!1~.!!.t~\f sucl~ersons. I

I. Controller of Certi fying
Authorities - Chaimlan.

2. Deputy ('ontroller
(Technology). - Member.

3.. Scientist '(i' from

Department of Information
Technology/other
Ministryl Department. - Member.

14

Not Applicable
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recognized Univer~ity with atkast 60 percentage marks

in aggregate; or
(ii) M.Sc. 111 PhYSICS or Applied PhYSICS or Electronics or

Appl1l:d Electronics or RadiO Physics and Ekctronics

or any other rclatl'd specilisation and or diSCipline
atlcast ()O percentage marks 111 aggregate; or

(ill )i'v!CA with atlcast ()n pelTl'ntage marks in aggregate.

DeSirable QuaI11icatJ(m: Master's Ikgree in SCIence or

Technology: or Ph.D,

Note: Whoever docs not haw the working kll\)",lcdgc of

Ilimh. he or she IS rcquired to acquire the same during his

Lor her probation petioli ()(ontje~. _
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Meghalaya. Arunachal Pradesh, M izoram,

Manipur, Nagaland, Tripura, Sikkim, Ladhak
Division of Jammu and Kashmir State, Lahaul

and Spiti District and Pangi Sub-Division of
Champa DIstrict of Himachal Pradesh, the
Union territory of Andaman and Nicobar
Islands cr the Union territory of
Lakshadwecp ).

t Iplll 10 \0,.11 (1,11\,1)," 101 (111\('111111' III

~I I \'.\111' ~"III.lId, d ( II .1, '., h,·dllk.l II II"
1 lib," 11,11 ~ 1\1101 eLI' ,j III III' '1111,111' 0 \1 till

1111' 111',11111111111' III ,,"1'1 I' II. d I,y 1111 1.'IIII,d
(11,1('1111111'11111.111111111<' 11111111' 11I111I"lq'jllol)

f>

10 II

One Year for direct

By deputation! absorption failing
recruits,

which by direct recruitment.

.._-----,

Nod "I'plll .•hlc

_,L

- - ------

'i

Not ''I)l'lllo.hll

____, L _

·1

I'll \. I{- 1'i(lOO

j'/I III) I I{, ..,,100

I (" "dl ",1\

, '1111\ :lIl'I\I 10
11110111' \'

1" )',1 111

( l'1l11.1i

(1\1\ ,'111111,'11'

1

I \. (.~()()(»)

'i*Sllhll'l'llti
\ ,III ;111111 1

I dq1l'lIdl'lIt

I (III
\\ or~ load.

(')) ~l'11.·1l11:-.1 W.



@

~
~

Note 1: Period of deputation including period of deputation in another L"x-cadrc
post held immediately preceding this appointment in the same or other

organisation or department of the Central Ciovemment shan ordinanly not, I , ,><

. exceed five years. I' ~
I I 0
I Note 2: The maximum age limit for appoimt11cnt on deputatIon shall not be 6

I For Ex-Serviceman: I -<

The armed forces personnel due to retire or who arc to be transrerred to rl~scr\'e I

within a period or one year and havlI1g the requisite qu::llifications :md i I II ~

experiences can also be conSidered ror appointment of such persons. I ---L . . ~'6::.-

II~I~

~

Scicntist T' rrom

D<.'partment of Inrormatlon

Technology! other
M1I1lstry! Department

~)eputatlOn :Offieers of the Central G()~'~mm;:)r st;:e (;~-:':rnnl:t or public I The f)epartme~tal pr~~10tion Committee
sector undertaking or autonomous bodics.- I consisting 01':-

I
, I

I (a) (i) holding analogous post on regular basis in the parent cadre or II. Deputy Controller
I department; or (Technology).(ii) with three years service in the grade rendered aller appollltmcnt

thereto on regular baSIS in the Pay Band (PB-2) or Rs.9300-34800 12.IRs. 4600 Gradc Pay: or I

(ill) with eight years regular service 111 the Pay Band (1)13-2) of Rs.9300- I

34800 -+- Rs. 4200 Grade Pay. 13 ..

(b) possessing quali tications and experience prescrihed ror dired recruitment ,
under column 8.

II

Assistant Controllel

(Technology).

- Chainnan.

- Membcr.

- Member.

14

Not Applicable
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1. AddltlOna]

Secretar; Juint Secretary (Personnel),
Department of Information
rl'ch!lulvg)

i______ .-.L.. _

III
:--J,1t

'\l'pll1.1l>l,

II
I I, f 1111,1111)11

,dh\IIPII'\l1

11

! 1)1put,III":! ()fIICl'I, "f 1111 ( I Jill ,II (1I)\l'I'nrTIl'n{ or State (;OVl"lllml'nl 1)1 puhlll ~I'I'lcll Undl'nHklll~ III atitolloltlOU~

IIH'dl":'"I
I

i (I) holdmg Lll1alogolls P(ht on rl'~Lllar baSIS In the parent cadI": or department: or

I' (11) \\'ilh SIX ycal~ regular SCI"\'lCC III the grade of Stenographer Gr<Jde 'C' or I'er.',ollal A5~istaJl[s or t:'quivalent in
the Pay Hand (PB-l) of RS.9300-34800 + Rs. 4200 Grade Pay,

i NOll' I: Period of deputation tnc1uding period of deputation in another l'x-cadre post held Immedialdy prccedmg

I this appointmcnt In thc same or other Organization or Department of the Central no\"ernment shall ordinarily not

I e.\ceed t"ln' \,('ar5.

I 1\ot(' 2.The maxlJnum agellll1lt for appomtmem on deputatIon shall be nol exceeding Fifty Six years as 011the I~l~ dat~ of receIpt of appl1catllJl_1S._,. , --.J
-------------,---.,-
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Controller or CenifYtn!!
Authori lies. - Memher.

3 .. Deputy Secretary to the
Government at" Imlla or equivalent from I

[)epal1ment of Infon11atlon Technology/ other !

. _~I}ISTI)~I.!cpartnKn~ __ - Memb~::.:.. 1 I
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(11) Personal
*6 (2009)Equivalent to GroupPB-2, RS.9300-NotNot ApplicableNot Applicable

Assistant
*Subject to variation'B' post in Central34800/- + Rs.4600/-Applicable

dependent on workload

GovernmentGrade Pav
8

91011

Not Applicable
Not ApplicableNot ApplicableDeputation/Absorption

12* Deputation:
Officers of the Central government or State Government or Public Sector Undertaking or Autonomous Bodies:

(a)

(i)holding analogous post on regular basis in the parent cadre or Department; or
(ii)

with ten years regular service in the grade of Stenographer Grade 'D' in the Pay Band (PB-1) of RS.5200-20200/- plus Rs.2400/-
Grade Pay.
(b)

Knowledge of computer operation such as usage and operations of P.C., word processing, internet and e-mailing.

Note 1:

Period of deputation including period of deputation in another ex-cadre post held immediately preceding this appointment in the
same or other Organization or Department of the Central Government shall ordinarily not exceed five years.

Note 2:

The maximum age limit for appointment on deputation shall not be exceeding 56 years as on the closing date of receipt of
applications 13

14

The Departmental Promotion Committee consisting of:
Not Applicable

i)
Director (Admin.& Finance), Controller of

Certifying Authorities

- Chairman

ii)
Joint Director(Personnel), DeitY - Member

iii)
Deputy Secretary to the Government

of India or equivalent from DeitY/OtherMinistry/Department

- Member

*The policy for the grade for which for deputation or absorption has been considered in case of Personal Assistant
has been modified with the approval of Secretary, DeitYas follows:

(i) holding analogous post on regular basis in Parent Cadre or Department in the Grade Pay of Rs.4600 j -; or
(ii) in the Grade Pay of Rs.4200 j - with five years of experience on regular basis in the parent cadre or

Department; or
(iii) with ten years regular service in the grade in the Pay Band (PB-l) of Rs.5200-20200j- + Rs.2400j- Grade Pay.

@
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1 2345678 9

(12) Assistant
*2 (2009)Equivalent toPB-2,NotNot ApplicableNotNotNot Applicable

*Subject to
Group 'B' postRS.9300-Applicable ApplicableApplicable

variation
in Central34800/- +

dependent
GovernmentRs.4600/-

on
Grade Pay

workload 10
11 12

Not
By deputation/ *

Applicable
absorption Deputation:Officers of the Central government or State Government or Public Sector

Undertaking or Autonomous Bodies:(i)
holding analogous post on regular basis in the parent cadre or Department; or

(ii)
with ten years regular service in the grade of Upper Division Clerk or equivalent in

the Pay Band (PB-1) of Rs.5200-20200/- + Rs.2400/- Grade Pay.Note 1:
Period of deputation including period of deputation in another ex-cadre post held

immediately preceding this appointment in the same or other Organization orDepartment of the Central Government shall ordinarily not exceed five years.Note 2:
The maximum age limit for appointment on deputation (including short-term

contract) shall be not exceeding fifty six years as on the closing date of receipt ofapplications13
14

The Departmental Promotion Committee consisting of:
Not Applicable

i)
Director (Admin.&Finance), Controller

of Certifying Authorities

- Chairman

ii)
Joint Director(Personnel),Department

of information Technology

- Member

iii)
Deputy Secretary to the Government

of India or equivalent from Departmentof Information Technology/otherMinistry/Department

- Mem ber

*The policy for the grade for which for deputation or absorption has been considered in case of Assistant has been
modified with the approval of Secretary, DeitYas follows:

(i) holding analogous post on regular basis in Parent Cadre or Department in the Grade Pay of Rs.4600 / -; or
(ii) in the Grade Pay of Rs.4200 / - with 05 years of experience on regular basis in the parent cadre or Department; or
(iii)with ten years regular service in the grade in the Pay Band (PB-I)of Rs.5200-20200 +Rs.2400 Grade Pay. @
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10 II 12

Two years for
Deputation!Deputation: Officers of the Central Government or State Government or public sector undertaking or autonomous bodies,-

IIIdirect recruits. absorption(a) (i)holding analogous post on regular basis in the parent cadre or Department; or . I
failing which

(Ii) Lower Division Clerks in the Pay Band (PB-I) of Rs.5200-20200 + Rs. 1900 Grade Pay \vith eight years regular service
by direct

and possessing speed in shorthand @ 80 w.p.m. and 40 w.p.m. in typewriting. I

recruitment.

(b) Knowledge of computer operatIOn such as usage and operations of P.C, word processmg, mtemet and e-matling.
!

INote I: Period of deputation including period of deputatIon in another ex-cadre post held immedIately preceding this
I

appointment in the same or other Organization or Department of the Central Government shall ordinanly not exceed five years.

I

Note 2: The maximum age limit for appointment on deputation shall be not exceeding tifty six years as on the closing date of

I

receipt of applications.
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of

during his or

probation period
two year.

7 ~f)- Between 18-(I )Matnculatlon. Not
27

years.(ii)possessmg speed inApplic
Rclaxablc

forshorthand0J80
Government

W.p.lII. and 40 w.p.m.
servants,

in typewriting.

I Scheduled

(lii)Know1cdgeof
,iCastel computeroperatIOn

Scheduled
suchasusageand

Tribe/
OtheroperationsofPc.

Backward
wordproceSSI'1g,

Classes
minternet and e-mading.

accordance
Note : Whoever does

with
thenot have the working

instructions or
knowledge of Hindi.

orders

issuedhe or she is required to
by the Central I acquire

thesame

U·Govern~nent

from tIme to
time in this

regard.

.--- -
II 2 34-S6

1-----. I Equivalent to
13. ·3 (2009) PB-I, Rs.5200-Not Applicable.Not

Stenographer.
·Suhject toGroup 'C' post in20200 +- Applicable.

variation
CentralRs.2400 Grade

dependent on

GoverntT'P'1t.Pay
workload.
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